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CENTRAL ADMINISTRATIVE TR BUNAL
P J/-\IPUR BENCH'” : AIPU

ORDERS OF THE BENCH

OA No. 845/2012

Mr. V.D. Sharma counsel for appllcants

By’ way of ﬁllng the present Orlglnal plncatlon the
applicants have prayed that by an appropnate order of
direction, the respondents may be dlrected to lmplement
the order dated 03.01.2012 (Annexure ALL)N favour of |
the applicants and grant benefit of stepplng up of: pay in .
pay scale of 12540 w.e.f. O1. 01 2006 wrth" rn‘terest at the
rate of 9% p.a. : o - .

2. From bare perusal of the pIeadlng w_ell as
documents available on record reveals th’at the
applicant no. 1, Hari Om’ Sharma has submltted a
représentation dated: 04. 07 2012 (Annexure A/8) before
the respondents, WhICh isistill. pendlng for: conS|derat|on

. In VIeW of this. fact we deem it Just and proper that the
: ends of " justice Would be 'met :if | the respondents are”

directed to consnder and deCIde the rep{rese_ntatlon dated
04 07. 2012 (Annexure A/8) by wav f, passnng a
reasoned and speakmg order ' o

(ANIL KUMAR)
MEMBER(A)

A Ill.




